
To Inerease the Income Limit 

15 Sh. RAKESH DAULTABAD (Badshahpur): 

Will the Chief Minister be pleased to state: 
The budget allocation for each scheme under the Haryana Scheduled Castes 

Finance and Development Corporation; 
The income limit of the various bank tie-up scheme under the Haryana 

Scheduled Caste Finance and Development Corporation; 
Whether there is any proposal under consideration of the Government to 
increase the income limit of the bank tie-up scheme to the BPL limit of Rs. 1.8 

a) 

c) 

lakhs? 

Sh. Manohar Lal Khattar Chief Minister, Haryana 

REPLY 

Sir, 

During the financial year 2022-23, the Government of Haryana has madee 

provision of an amount of Rs. 10.00 crore as Administrative Subsidy to meet 

the annual administrative expenses in the Corporation and an amount of Rs. 

05.00 lacs to provide subsidy to the Safai Karamcharis and their dependents in 

d) 

the schemes being implemented in collaboration with National Safai 

Karamchari Finance & Development Corporation. The fund for other schemes 

is demanded from National Scheduled Castes Finance & Development 

Corporation and National Safai Karamchari Finance & Development 

Corporation against State Govermment Guarantee. 

The Corporation is provides financial assistance under Bank tie-up schemes to 
5) 

those beneficiaries whose annual income is Rs. 49,000/-(in rural areas) & Rs. 

60,000/- (in urban areas) and their name appears in BPL list also. 

Yes, the matter is under consideration with the Government of Haryana. 
c) 
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